OFFICE OF THE CIHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS HAZARI COURTS
DELII

MODIFICATION IN DUTY ROSTER OF JUDICIAL MAGES IRATE FIRST CLASS
FOR ‘111 MONTIL Q1 JUNE-2025

In view of the written request of Ms. Anamika, 1d. Judicial Magistrate First Class,
(Makila Court-06) West District, Tis Hazari Courts, Delhi (Duty Magistrate on 8-06-2025) for exchange
of her duty & written request of Sh. ‘Tushar Gupta, 1d. JMFC-06 West District, Tis Hazari Courts, Dethi
(Duty Magistrate on 15-06-2025) for change of his duty the following modification in the modified Duty
Roster of Judicial Magistrate First Class, West District,Delhi for the month of June-2025 (reference No.
1209-1263/CIM(West)/DR/2025 Dated 02-06-2025) is being made:-

Sr.  Name of the Judicial Magistrate First Class . Working Holiday Room No.
*No. days
01 Sh, Ankit Karan Singh, JMI'C-08 08-06-2025
R/o 274, 3" Floor, Jai Durga Apartments, Tagore Park, (Sunday) 30
Pethi- 110009
02 Ms. Aiamika, JMIC (Mahila Court-06) 12-06-2025
R/o ¥lat No. 106, Type- 1V, First Floor, KKD Judicial 349
Residential Comples, Shahdara, beau 110082
03  Ms. Vijayshree Rathore, JMFC-10 15.06-2025 345
R/o Flat No. 2062, Delhi Administration Flats, Gulabi | (Sunday)

Bagh, Delhi

The Duty Magistrate would be assisted by his/her own staff.

Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicial
Magistrate First Class, West I)iszricr, Delhi for the month of June-2025 (reference No 1209-

1263/CIM(West)/DR,/2025 Dated 02-06-2025).

(Vasundhara Azad)
Chief Judicial Magisirate |
; - West District, Rethi
No LT = U3 cam(west)/DR/2025 Dated, Delhi the 4. =4.~.2.5

Copy lorwarded for information and necessary action 10:-

01. The Ilon'ble Registrar General, High Court of Dethi, New Delhi
‘Through I.d. Principal District & Sessions Judge, (West),Delhi

02. 'The Ld.Principal District & Sessions Judge, (11Q), Delhi

03.'I'he Ld. Principal District & Sessions Judge, (West), Delhi

04. 'he L. Frincipal District & Sessions Judge all disirict. Delhi/New Delhi

05. ‘The 1.d. officer Incharge, Pool Car, 'lis llazari Courts, Delhi

06. The 1.d. CIM, all District, Delhis New elhi,

07. The Ld. ACIM & All 1.d. Judicial Magistrate First Class West District, Tis Hazari Courts,Delhi.

08. ‘The Director of Prosccution, Tis Hazari Courts, Delhi.

09, The Commissioner of Police, Dellti

10. The 1 G (Prison), Tihar Jail, Delhi/New Delki.

11. The Secretary, Bar Association, ‘I'is Hazari Courts, Delhi

12. The Supdt.Jail, New Delhi/lLock-Up Incharge, Tis [1azari Courts, Delhi

19. The Admn., Officer(Judl), 1indi Department, R. No. 237, 'l'is 1lazari Courts, Delhi

14. Law Officer, Tihar Jail, Delhi/New Delhi.

15. F'or Uploadjng on centralized web-site through LAYERS

16. The Video Conferencing, R. No. 211, Tis l1azari Courts, Delhi.

17. I'he Carc Taking Branch (1iq) & West s Iazari Courts, Delhi

18. The Reader to the court of undersigned.

19. I'he Cash Branch, West District, Iis 1lazari Courts, Delhi.

90. PS 1014, Principal District and Scssions Judge(West) District, Delhi
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Chief Judicial Magistrate
West District, Delhi




